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(¢) Comtial Bank of indie else hay initia-
ted & similar scheme from June 1, 1971 while
-the Bavk of Barods has annoynced jis inten-
tion of initiating & similar scheme shortly.

Theve is no proposal at present Lo ntno-
doece such & scheme in the Post Office Savings
Baniks,

Loans granted ander the Hotel Develop-
: ment Loan Scheme

3125. SHRI N. S. BIST : Will the Minister
of TOURISM AND CIVIL AVIATION be
pleased state :

(a) the terms and conditions for the grant
of funds from the Hotel Developement Loans
:’Scheme:

(V) the names of parties to whom loans
have been giten from this fund since its
inception in April, 1968 along with the amount
‘of joans granted; and

{c) the basss of granting these loans ?

THE MINISTER OF STATE IN THE
MINISTRY OF TOURISM AND CIVIL
AVIATION (DR. SAROJINI MARISHI):
{%) to (c).[Copes of the Instructions contain-
ing the terms and conditions regulating the
grant of loan under the Hote! Development
Loan Scheme along with the statement show-
ing the names of the companies and the
amounts of the loans approved and disbursed
sre placed on the Table of the House. {Placed
dn tibrary. See No. LT~-542/11)
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Captures of Mechanised Vessel carrying_
smoggled Goods

3129, SHRI 5. M. KRISHNA :
SHRU P. GANGADEB

Will  the Minister of FANANCE bd
pleased to state :

(a) whetherthe Customs officials seized a
meachanised vessel on board at Sheel about
sight miles of Mangrol Sea'Coast in Jukagarh
district on 12th April, 1971;

(b) whether some smuggled goods were
also recovered from 1t; and

{c) if so, the number of persons arrested
in this conmection ?

THE MINISTER OF STATE IN THE
MINISTRY OF  FINANCE (SHRY
K. R. GANESH) : (a) to (c). Vessel M, S, V!
Puran Vihar Bedi No. 59 whica left Bom?ay
on 5th April, 1971 for Dubai was seized by the'
Customs authorittes of Mangrol Coast
on 13th April, 1971. There were 91 passengers
with 10 crew members on board. As €he pass-
engers had no passports for leaving India,
they were charge-sheeted by the Police auth-
orities under the Passport Act 1967 and pro+
duced before the Magistrate of Keshod Man-
grol (Link) Court on 4th May, 1971. All the
accused were sentenced to one day's shmple
imprisonment till rising of the Court. No
smuggled goods were recovered.

Amount coliected under the Emergency
Risks (Factories) Insurance Act., 1962

3130, SHRI S. N. MISHRA : Will the
Minister of FINANCE be pieased to stats

(8) How much amount had béen
by Government under the ‘
(Factories) Insurance Act, 1962 fromy the date
of its operation up to the date of its cessation
State-wise;

(b) how much amount has been plud or given
to any of the factoties under the said Act up
to the end of the financial year 19%0-71; an





